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T3, 4689(3T).—Fva T TLAHTT o ¥ ATATTH, 1989 (1989 FT 24) U T (Herrg) Afafazw
2008 (2008 =T 11) (& =8H THF THT I ATATIT F@T AT 8) T T 20F F @< (1) FRT J&T
TRAT T AT 2d gU, T THTETT &l ST o TATq [ A6 TAST & (o0, 3 0 et |@terd foaer
THY SUTEG AqEAT § &AT T 8, oA ST HOASHY - "9adr g2 (178.28 fRHT) gl
ST (e ¥ gREseT) % Aeared, S, Yavad i 9= & o sterd g, UEr s &
ST T o AT T FATTT FIAT S

I g | Baag s =T, To97 § =6 ATag=T & T 6 arerg 7 30 () &7 #7 srater
& HTaw, I ATIFH T g 209 FT ITATRT (1) F TfT @<k TAS 6 o0 Uy 7 & o9 i
STANT 6 qF e H T T Tl

T UHT AT T I AATT IUEve AfAFT- Tiee, forer- ieraret, Toream= «v forfea
¥ 3T ST 3T SHH IHE YT SUATUT T T HETH TTIFTT SMadshdl &l =<1 =9 & 77 fafy
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FAFTAT % ATETH F AATS T TAHL TG FIT 31T T UH SATETT 0l GAdTs e TAT UHT 3T ST el
& T IS S 3T, P aer IfeeTy saeas G0, A<er g, AT af el & ST HT THT AT

AT T HT
I ATAATw it aT 209 FT IT-4T1(2) F AT FTerw TTierenTr gIT B i smaer sifaw

g

TH ATATAAT & AT A ATeAT S T TR 3T I F 7T 91X 3IUaed g oY ffdag =t
FIRT HETH AT o ST FIATAT H IAHT HLrEA07 FohaT ST 9t gl

T

AT Yo 3o T qRE=T 3% afer| Y99 F A9THY Hed § oY — ST @€ (178.28 )

GO TOT TRATSHAT & o0 STaTaTe e ATast=e i FT ST digd AT Agd Sierd @& -

T T | | R TS
(BFTT )

1 | sferarer | wiew AT 315 T 759 0.0759
2 | sfearsT e Nl 390 ECaEd| 1948.241 0.1948
FAAT | 2707.241 | 0.2707

3 | fieare TiEd TaT 49/1 fsft 466.363 0.0466
4 | feETeT e Tar 49/2 GEl 379.066 0.0379
5 | HieareT e Tar 46/7 fAsft 6.902 0.0007
6 | “Hears TiEd TaT 808/48 fasft 282.499 0.0282
7 | sfemmer | wiEw AT 48 fasft 62.115 0.0062
g | dfieamer | wiEew T 49 fasft 380.002 | 0.0380
9 | sferamer | wiEw AT 316 fasft 404.613 | 0.0405
10 | ofeEmeT | Al AT 317 fasft 773.36 0.0773
11 | femmet | wiea e 317/1 fasfr 1 0.0001
12 | sfemmeT |\ T 318 fAsft 1846.375 | 0.1846
13 | feETsT | HiEw T 319 fasfr 2887.997 | 0.2888
14 | HeaTET e TaT 320 fasfr 1186.633 | 0.1187
15 | Hiearet e TaT 321 fsft 2135.842 | 0.2136
16 | Hieare e TaT 324 fsft 1330.243 | 0.1330
17 | HemEmsT | AiEw T 325 fasfr 1170.736 | 0.1171
18 | WfemaTer | wWied AT 326 Ell 1872.71 | 0.1873
19 | sfemsr | wiEw T 329 fasft 490.545 | 0.0491
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20 | fremmeT | wiEw AT 330 GEl 3821.831 | 0.3822
21 | sfremmsT | wiEe AT 338 fasft 12014 1.2014
22 | fieETeT | WA TaT 348 fasft 1941539 | 0.1942
23 | ¥feEmeT | WA TaT 349 fasft 2624.088 | 0.2624
24 | feETeT | WA & 339 fasft 687.955 | 0.0688
25 | sfiearesr | wiEw T 343 fasft 46514 | 0.0047
26 | WfieaTsT | wiEA AT 343/1 fasft 670.445 | 0.0670
27 | fiwamer | A@lEA TaT 343/2 GEL 160.705 | 0.0161
208 | WfeTeT | WA T 345 fasfr 422,604 | 0.0423
29 | Wfieramer | wiEw T 346 fasft 264.124 | 0.0264
30 | fierameT | wWiEw T 347/2 fasft 61.537 0.0062
31 | dfiemmer | wiE TaT 347/1 fasft 1 0.0001
T 0T | 38393.343 | 3.8395

1 | sfieemer | wiew e 6114 | FHTT 12773.152 | 1.2773

2 | dferamer | wiEw e 5047 | FEEET 2036.703 | 0.2037

F ART | 14809.855 | 1.4810

1 feraTeT e s 5264 ECTEA] 68.304 0.0068

FAINT | 68.304 0.0068

2 feraTeT e EIEC 5261 sty 532.907 0.0533

3 | WferameT | HiEe wree 5263 fasft 1007.645 | 0.1008

4 | ferarer | wiEA wree 5265 fasft 781.89 0.0782

5 | ¥fiwarsT A= Hqiee 5272/1 LKl 381.321 0.0381

FAANT | 2703.763 | 0.2704

1| feare e o FT AT 144 T 41.958 0.0042

2 | HearE e $7 F7 =T 204 T 75.569 0.0076

3 | ¥HierareT i AT FTEET 206 e rEaral 856.388 0.0856

4 | <fETeT i AT FTEET 214 T rcaral 927.495 0.0927

5 | sfierEmeT | Wi e 7 656/496 S Y 8.977 0.0009

FAANT | 1910.387 | 0.1910

6 | wieareT H=A | fgFr st 645/101 it 213.882 0.0214

7 | WeET=T | HiES ey T =T 210 oS 89.044 0.0089

8 | Wieram=T | WiEw ey T =T 213 oS 216.909 | 0.0217
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9 | fierarer | wWiewA iy AT AT 215 frsfy 788.071 0.0788
10 | sfierareT | w@iew e T AT 217 fiofy 267.768 0.0268
11 | fierareT | w@iew e T AT 220 fiofy 229.496 0.0229
12 | sferareT | w@iew e T AT 219 fiofy 125.043 0.0125
13 | sferareT | w@iew 7 AT 528 fiofy 85.001 0.0085
14 | erarsT | wiET frFT AT 529 ER 143.8 0.0144
15 | fiwaresT | wWiEd frFT AT 594 oty 744.745 0.0745
16 | sfierareT | w@iEwA S AT AT 697/597 farsfy 112.391 0.0112
17 | siemareT A= 7 T AT 598 oty 567.369 0.0567
18 | wierareT A= 7 T AT 599 oty 19.117 0.0019
19 | sfierareT | w@iEwA S AT AT 600 ey 176.452 0.0176
20 | sfierareT | A S AT AT 601 frsfy 517.923 0.0518
21 | fiearer | Al e T AT 602 ffy 866.892 0.0867
22 | fieareT | Al e T AT 603/1 st 1265 0.1265
23 | Hiwarer | HiEw T T AT 603 s 475.665 0.0476
24 | fiarer | AR T T AT 608 ety 305.264 0.0305
25 | srerareT | A frFT AT 499 oot 1.561 0.0002
26 | ierarET SIEK frFT AT 496 o 126.786 0.0127
27 | +AretETeT TiEd fr FT AT 655/495 forfy 51.873 0.0052

F9 AT | 7390.052 | 0.7390
1 | HieEeTr | AR Er AT 6946 TwHEET | 3675.306 | 0.3675
2 | fe@EreET | owEA EroAAT 6947 GECORA] 170.217 0.0170
3 | fiwarsT e BT 10029/7869 | HLHTLT 2178.811 0.2179
4 | oArerarsT e AT 7873 ECaEdl 650.392 0.0650
5 | fietarer | wiew ST 7676 AT 29.357 0.0029

FA I | 6704.083 | 0.6703
6 | ¥ierareT e XL L RIEY 6941 oty 5.671 0.0006
7 | ¥erare e XL L RIEY 6945/4 oty 352.042 0.0352
8 | ¥ierareT e NI LR EY 6945/1 ot 274.857 0.0275

FAINT | 632.57 0.0633
1 | HieErer | AR TFIT 353 AT 8.519 0.0009

FAART | 8.519 0.0009
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HILT =T TSI AT

2 | sfermareT AT 297/2 fa o 31.503 0.0032
3 | sfierareT TTFIT 297 et 1.38 0.0001
4 | sfeareT AT 297/1 fsfr 35.285 0.0035
5 | sferareT TTFIT 296/1 et 300.569 0.0301
6 | sferarsT TR 313 fiofy 635.934 0.0636
7 | ¥HerareT AT 901/883 oty 246.63 0.0247
8 | ¥ierareT AT 555 oty 223.88 0.0224
9 | sfermareT TR 868/556 farsfy 689 0.0689
10 | fiearsT ATAFT 557 forsfy 797.098 0.0797
FTINT | 2961.279 | 0.2962
1| wierErET e it Frast 29 =sft 1097.482 | 0.1097
2 | ¥fierareT e it Frast 38 =sft 370.102 0.0370
3 | ¥HierareT i ft Frast 39 asht 448.607 0.0449
4 | fiearer | 9= | qie fy aESH 40/1 st 54.668 0.0055
FAAN | 1970.859 | 0.1971

[T, €. I /AT /U g |l /443599200 ATT-20]

TS ATaTedd, g emataaE ster (Fatm)

MINISTRY OF RAILWAYS

[North Western Railway (Construction Organization)]

NOTIFICATION
Jaipur, the 16th October, 2025

S.0. 4689(E).—In exercise of the powers conferred by sub-section (1) of section 20A of the Railway
(Amendment) Act, 2008(11 of 2008) and the Railway Act, 1989 (24 of 1989) hereinafter referred to as the said Act.
The central Government, after being satisfied that for the public purpose, the land, the brief description of which has
been given in the schedule annexed hereto, is required for execution, maintenance, management and operation of
Special Railway Project of namely: " Ajmer — Chanderiya (178.28 Km.) Doubling Project (Special Railway
Project) in Ajmer Division State of Rajasthan hereby declares its intention to acquire such land;

Any person interested in the said land may, within a period of thirty days from the date of publication of

this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act;

Every such objection shall be made to the competent authority, namely, Sub Divisional officer, Mandal,
District Bhilwara, Rajasthan in writing and shall set out the grounds thereof, and the competent authority, shall
give the objector an opportunity of being heard, either in person or by legal practitioner and may, after hearing all
such objections and after making such further enquiry, if any, as the competent authority thinks necessary, by
order, either allow or disallow the objections;
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final,

Any order made by the competent authority under sub-section (2) if section 20D of the said Act shall be

The land plans and other details of the land covered under this notification are available and can be
inspected by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of the land to be acquired, with or without structure for Special Railway Project namely '"Doubling
between Ajmer-Chanderiya section (178.28km)” of Ajmer Division of North Western Railway”.

Sr. | Name of | Name of . Survey Type of Acquired Acquired
No. | Disritet Tehsil Village Name No./Khasra Land Area Area
No. (in Sq. Mtr.) (in Hact.)

1 Bhilwara | Mandal GUDHA 315 Govt. 759 0.0759
2 Bhilwara | Mandal GUDHA 390 Govt. 1948.241 0.1948
Total 2707.241 0.2707

3 Bhilwara | Mandal GUDHA 49/1 Private 466.363 0.0466
4 Bhilwara | Mandal GUDHA 49/2 Private 379.066 0.0379
5 Bhilwara | Mandal GUDHA 46/7 Private 6.902 0.0007
6 Bhilwara | Mandal GUDHA 808/48 Private 282.499 0.0282
7 Bhilwara | Mandal GUDHA 48 Private 62.115 0.0062
8 Bhilwara | Mandal GUDHA 49 Private 380.002 0.0380
9 Bhilwara | Mandal GUDHA 316 Private 404.613 0.0405
10 | Bhilwara | Mandal GUDHA 317 Private 773.36 0.0773
11 | Bhilwara | Mandal GUDHA 317/1 Private 1 0.0001
12 | Bhilwara | Mandal GUDHA 318 Private 1846.375 0.1846
13 | Bhilwara | Mandal GUDHA 319 Private 2887.997 0.2888
14 | Bhilwara | Mandal GUDHA 320 Private 1186.633 0.1187
15 | Bhilwara | Mandal GUDHA 321 Private 2135.842 0.2136
16 | Bhilwara | Mandal GUDHA 324 Private 1330.243 0.1330
17 | Bhilwara | Mandal GUDHA 325 Private 1170.736 0.1171
18 | Bhilwara | Mandal GUDHA 326 Private 1872.71 0.1873
19 | Bhilwara | Mandal GUDHA 329 Private 490.545 0.0491
20 | Bhilwara | Mandal GUDHA 330 Private 3821.831 0.3822
21 | Bhilwara | Mandal GUDHA 338 Private 12014 1.2014
22 | Bhilwara | Mandal GUDHA 348 Private 1941.539 0.1942
23 | Bhilwara | Mandal GUDHA 349 Private 2624.088 0.2624
24 | Bhilwara | Mandal GUDHA 339 Private 687.955 0.0688
25 | Bhilwara | Mandal GUDHA 343 Private 46.514 0.0047
26 | Bhilwara | Mandal GUDHA 343/1 Private 670.445 0.0670
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27 Bhilwara Mandal GUDHA 343/2 Private 160.705 0.0161
28 Bhilwara Mandal GUDHA 345 Private 422.604 0.0423
29 Bhilwara Mandal GUDHA 346 Private 264.124 0.0264
30 Bhilwara Mandal GUDHA 34772 Private 61.537 0.0062
31 Bhilwara | Mandal GUDHA 347/1 Private 1 0.0001
Total | 38393.343 3.8395

1 | Bhilwara | Mandal KOLIKHEDA 6114 Govt. | 12773.152 1.2773

2 | Bhilwara | Mandal KOLIKHEDA 5947 Gowt. 2036.703 0.2037
Total | 4800.855 1.4810

1 Bhilwara Mandal Mandal 5264 Govt. 68.304 0.0068

Total |  68.304 0.0068

2 Bhilwara Mandal Mandal 5261 Private 532.907 0.0533

3 Bhilwara Mandal Mandal 5263 Private 1007.645 0.1008

4 Bhilwara | Mandal Mandal 5265 Private 781.89 0.0782
5 Bhilwara Mandal Mandal 5272/1 Private 381.321 0.0381

Total |  2703.763 0.2704

I | Bhilwara | Mandal |  NggM KA KHEDA 144 Gowt. 41.958 0.0042

2 | Bhilwara | Mandal | NgppM KA KHEDA 204 Govt. 75.569 0.0076

3 | Bhilwara | Mandal |  NgpM KA KHEDA 206 Govt. 856.388 0.0856

4 | Bhilwara | Mandal | \ggM KA KHEDA 214 Gowt. 927.495 0.0927

> | Bhilwara | Mandal |  NgpgpM KA KHEDA 656/496 Govt. 8.977 0.0009

Total | 19;0.387 0.1910

6 | Bhilwara | Mandal | \gEM KA KHEDA 645/101 Private 213.882 0.0214

7 | Bhilwara | Mandal | NEpM KA KHEDA 210 Private 89.044 0.0089

8§ | Bhilwara | Mandal |  NppM KA KHEDA 213 Private 216.909 0.0217

9 | Bhilwara | Mandal |  NgppM KA KHEDA 215 Private 788.071 0.0788

10 | Bhilwara | Mandal | \gEM KA KHEDA 217 Private 267.768 0.0268
11| Bhilwara | Mandal | \pgM KA KHEDA 220 Private 229.496 0.0229
12| Bhilwara | Mandal | \pgM KA KHEDA 219 Private 125.043 0.0125
13| Bhilwara | Mandal | \gEM KA KHEDA 528 Private 85.001 0.0085
14 | Bhilwara | Mandal | \EEM KA KHEDA 529 Private 143.8 0.0144
15 | Bhilwara | Mandal |  NgEM KA KHEDA 594 Private 744.745 0.0745
16 | Bhilwara | Mandal | NgpEM KA KHEDA 697/597 | Private 112.391 0.0112
17 | Bhilwara | Mandal | \EgM KA KHEDA 598 Private 567.369 0.0567
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18 | Bhilwara | Mandal | \pgM KA KHEDA 599 Private 19.117 0.0019
19 | Bhilwara | Mandal | NgpEM KA KHEDA 600 Private 176.452 0.0176
20 | Bhilwara | Mandal |  NgpM KA KHEDA 601 Private 517.923 0.0518
21 | Bhilwara | Mandal |  NgpM KA KHEDA 602 Private 866.892 0.0867
22 | Bhilwara | Mandal | \ggM KA KHEDA 603/1 Private 1265 0.1265
23 | Bhilwara | Mandal | \gEM KA KHEDA 603 Private 475.665 0.0476
24 | Bhilwara | Mandal |  NppM KA KHEDA 608 Private 305.264 0.0305
25 | Bhilwara | Mandal | \ggM KA KHEDA 499 Private 1.561 0.0002
26 | Bhilwara | Mandal |  NgpM KA KHEDA 496 Private 126.786 0.0127
27 | Bhilwara | Mandal |  NppM KA KHEDA 655/495 Private 51.873 0.0052

Total 7390.052 0.7390
1 Bhilwara Mandal STATION NAGAR 6946 Govt. 3675.306 0.3675
2 Bhilwara Mandal STATION NAGAR 6947 Govt. 170.217 0.0170
3 Bhilwara | Mandal STATION NAGAR 10029/7869 Govt. 2178811 0.2179
4 Bhilwara Mandal STATION NAGAR 7873 Govt. 650.392 0.0650
5 Bhilwara Mandal STATION NAGAR 7676 Govt. 29357 0.0029

Total |  6704.083 0.6703
6 | Bhilwara | Mandal | g1ATION NAGAR 6941 Private 5.671 0.0006
7 | Bhilwara | Mandal | gTATION NAGAR 6945/4 Private 352.042 0.0352
§ | Bhilwara | Mandal | g1aATION NAGAR 6945/1 Private 274.857 0.0275

Total | (3,57 0.0633
1 Bhilwara Mandal NANKAPURA 353 Govt. 8519 0.0009

Total 8.519 0.0009
2 | Bhilwara | Mandal NANKAPURA 29712 Private 31.503 0.0032
3 | Bhilwara | Mandal NANKAPURA 297 Private 1.38 0.0001
4 | Bhilwara | Mandal NANKAPURA 297/1 Private 35.285 0.0035
5 | Bhilwara | Mandal NANKAPURA 296/1 Private 300.569 0.0301
6 | Bhilwara | Mandal NANKAPURA 313 Private 635.934 0.0636
7 | Bhilwara | Mandal NANKAPURA 901/883 Private 246.63 0.0247
8 | Bhilwara | Mandal NANKAPURA 555 Private 223.88 0.0224
9 | Bhilwara | Mandal NANKAPURA 868/556 Private 689 0.0689
10 | Bhilwara | Mandal NANKAPURA 557 Private 797.098 0.0797

Total 2961.279 0.2962
I | Bhilwara | Mandal | gyAND K1 BAVDI 29 Private |  1097.482 0.1097
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2 | Bhilwara | Mandal | gyAND KI BAVDI 38 Private 370.102 0.0370
3 | Bhilwara | Mandal | pyAND K1 BAVDI 39 Private 448.607 0.0449
4 | Bhilwara | Mandal | pyAND K1 BAVDI 40/1 Private 54.668 0.0055

Total | 1970.859 0.1971

[F. No. NWR/HQ/S&C/443599200 Vol.XX]
RAJEEV SHRIVASTAVA, Chief Administrative Officer (Cons.)
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